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The Deputy Minister of Railways
and Transport (Shid Alagesan): (a)

Wireless Operators 76
Maintenance Personnel 49
(b) Wireless Operators 89%

Maintenance Personnel 61%
(c) No.
(d) Does not arise.
(e) No, Sir, there are avenues of

promotions for Wireless Oi>erators on 
the Western Railway e.g. Inspectors
Wireless Traffic and Chief Inspector
Traffic. Different Railways have got
their own avenues of pronioUun.

(f) There is only one grade in the
prescribed scale of pay Rs. 80—5—120 
EB—a—200—10/2—220 on aU Rail­
ways.

(g) and (h). Wireless Operators
have been classified as ‘Intensive* or
^Continuous’ depending on the nature
of traffic prevalent on Wireless links.
'Intensive* clasjiflcation provides for
duty of 15 hours per week and *Con- 
tinuoiis* 54 hours per week. No
relaxation in the roster is made on 
account of age of individual Opera­
tors.
COBCPENSATORT AND HiLL ALLOWANCI

TO P ostal  E m ployees

127. Shri Hem Raj: Will the Minis­
ter of Commanlcatloiis be pleased to
state:

(a) whether any representations
have been made by the Posts and
Telegraphs employees of the Kangra
Postal Division for the payment of
Compensatory and Hill Allowances;

(b) if so, when; and
(c) the decision taken thereon?
The Deputy Minister 0/  CommaBl-

eatfons (Shri Raj Bahadur): (a) Yes.

(b) On 14 .9-53, 25-2-54. and
8-10-54.

(c) The matter is under considera­
tion.

P ay»aent by Credit N otes on R a il w a y s

128. Shri Deogam: Will the Minis­
ter ol' Railways be pleased to stcto*

(a) the names of firms enjojring the
facility of payment by Credit Notes
for goods transported to Calcutta
(K. P. Docks) at present;

(b) the amount of security deposit­
ed by each firm separately;

(c) the average transaction of
freight of each such party during the
half year July-December. 1953 and
the monthly average thereof;

(d) the number of firms which
failec to pay the Credit Notes;

(e) The amount of security is shewn
their facility of Credit Notes payment
and the amount which has been
drawn in excess; and

(f) the names of the firms and the
amount drawn in excejs?

Tho Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
and < b). A statement giving the re­
quired information is attached. [5««
Appendix III, annexure No. 48J.

(c) The information is being collect­
ed ai)d will be placed on the Table of
the House.

(d) NiL
(e) the amount of security againsi

in tho attached statement. No amount
in excess of the security hss bew
drawn.

(f) NIL




